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PUBLIC NOTICE

This is to inform the general public that my client Sri. K.
R. Shashi Kumar, residing at No. 322, 2nd Block, 3rd
Floor, Behind Church, K.S. Town, Bengaluru - 560060,
was in possession of the original Sale Ags it
dated 22.03.2019, bearing Document No. KEN-1-
12041/2018-19, C.D. No. KEND759, registered in the
office of the Sub-Registrar, Kengeri, Bengaluru.
The aforesaid original Sale Agreement has been lost/
laced at Kengeri Up , during
the period from 14.10.. 2023 to 14.10.2026. Despite
making diligent efforts to trace the said document, my

Kamataka State Police.

id original Sale Agi t, they are req;
to refumn the same or contact the undersigned within 7
days from the date of publication of this notice. Any
person dealing with or attempting to misuse the said
document is requested to take due note of this
public notice.

IN THE COURT OF THE HON’BLE 34TH ADDL.
CHIEF JUDICIAL MAGISTRATE AT BANGALORE
Crl. Mis. No. 50230 / 2026
Between : 1. LIPIKA BALA MONDAL, D/o. Late Sukhdev
Mondal, Aged about 36 years, 2. Smt SARASWATI MONDAL,
W/o. Late Sukhdev Mondal, Aged about 60 years 3. Mr. JANTU
KUMAR MONDAL, S/o. Late Sukhdev Mondal, Aged about 34
years, All are permanent residents at Ban Baniya, Ashok Nagar,
Kalyanagarh (M) North 24 Paraganas, West Bengal-743253,
Presently at No. 17, 54/4, 54/5, Halanayakanahalli, Near Shirdi
Sai BabaTemple, Bangalore-560035.  ...PETITIONERS
And : The Commissioner of BBMP, Registrar of Births &
Deaths, Bangalore South. ...RESPONDENT
PAPER PUBLICATION

Whereas, the petitioners have filed the above petition U/s. 13(3)
of the Birth and Death Act seeking direction to the

Halanayakanahalli, Near Shirdi Sai Baba Temple,

I ==IndiaShelter m
Home Loans

TER FI
CE FOR S

Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest

Act, 2002 (hereinafter referred to as "the Act") read with Rule 8(6) of the Security Interest (Enforcement) Rules, 2002 (hereinafter referred to as "the
Rules"). Notice is hereby given to the public in general and in particular to the Borrower(s), Co Borrower(s) and Guarantor(s) or their legal heir(s) or representa-
tive(s) that the below described immovable property(s) mortgaged/charged to India Shelter Finance Corporation Limited (hereinafter referred to the Secured
Creditor), the possession of which has been taken by the Authorized Officer of the Secured Creditor having its Registered Office at India Shelter Finance
Corporation Limited, 3367/3A, 1st Floor, Nandi Sankirana, Above Apollo Pharmacy, Shamanur Road, Opp. HP Petrol Pump,, MCC B Block,, Davanagere
- 577004 / ; will be sold on "As is Where is", "As is What is" and "Whatever there is" basis on the dates mentioned below for realization of the amount due to
the Secured Creditor from the borrowers, co borrowers and guarantors. The sale will be done by the Authorized Officer at the place mentioned below.

Demand Notice u/s
13(2) Date & Amount

Loan Account No./ AP No.
&Name of Borrower(s)/Co-

Description of the Inmovable Property/Secured
Asset

Date and Type of

Reserve Price

Benakashetti Puttamma , | Bid Increase Amount

personally or through an advocate duly instructed at 11.00 a.m.
0n07.11.2026 which date the case is posted for hearing.
Given under my hand and the seal of the court dated this
13.10.2026.

By order of the Court, Sheristedar, XXXIV Addl.

Yarabala Kotresh Ten Thousand Only)

harappanahalli TQ, vijayanagara district- 583213

house.

Total Outstanding

Earnest Money

Pharmacy, Shamanur Road,

MCC B Block,, Davanagere - 577004

577004. Place Of Auction: 3367/3A, 1

Place Of EMD Deposition:- Pasumarty Srinivas Bharat , 9100936306 , 3367/3A, 1st Floor, Nandi Sankirana, Above Apollo Pharmacy, Shamanur
Road, Opp. HP Petrol Pump,, MCC B Block,, Davanagere -
Opp. HP Petrol Pump,,

st Floor, Nandi Sankirana, Above Apollo

K NBFC KRAZYBEE SERVICES LIMITED
A CIN: U65100KA2016PLC086990

Krazysee services Limited peqd off: 3rd Floor, 128/9, Maruthi Sapphire, 0ld HAL

Airport Road, Murugeshpalya, Bengaluru-560017

Public Notice for Withdrawal of Closure
This notice is in reference to the "Public Notice for closure of L.A.P Sales Office"
published on 21-07-2026, regarding the intended closure of our L.A.P. Sales Office
located at Krazybee Services Ltd, Shop No. 6, 2nd Floor, Panchusheela Arcade, 100 Feet
Road, 1st Cross, Gandhinagar, Mandya, Karnataka - 571401. This office was originally

.A.P. Sales Office

Notice is hereby given that the Company has decided to withdraw the aforementioned

Any correspondence may continue to be directed to the Mandya office or to the registered
office of the Company located at Krazybee Services Limited, 3rd Floor, No. 128/9,
Maruthi Sapphire, HAL Old Airport Rd, Murugeshpalya, Bengaluru, Karnataka 560017.

AND: The C

IN THE COURT OF THE HON'BLE XXX ADDL. CHIEF
JUDICIAL MAGISTRATE AT BANGALORE

Crl. Mis.No. 11034/2026

BETWEEN: 1. Sri. S.A. PATALAPPA, S/o. Late.
Anjinappa, aged about 41 years, R/at. Sadenahalli,
Aradeshanahalli, Bangalore North, Bangalore-562 110.
and others...PETITIONERS

BMP Regi: of

Chief Judicial Court, City.
Advocate for Petitioners : A.M. MUJAWAR, Advocate

No.1153/A, 6th Main, 3nd Cross, Kengeri

Loan Account No./ AP No. | Demand Notice u/s

Description of the Imnmovable Property/Secured
Asset

Date and Type of

Reserve Price

HL11CHLONS00000510445

469/414, Gowdagere Village, Nidagatta Panchayath,

Date: 28-10-2026,

For Krazybee Services Limited

NOTICE

date the case is posted for heanng
Given under my hand and the seal of the court on this
23/10/2026.

of B
Births & Deaths, Bangalore ...RESPONDENT

Whereas, the petitioners have filed the above petition
U/s. 13(3) of the birth and death acts seeking direction
to the commissioner Bangalore to register the death of
the deceased is the father of petitioner No.1, 3 to 5 and

i f e i i i i husband of petitioner No.2 by name ANJINAPPA S/o.
client has been unable to locate the same. In this| | Commissioner, Bangaloreto registerthe deathofthe deceased | | Borrower(s) Guarantor(s) 11-Sep-25/ Property no 151200401100101172. s per GP prop-| 08-Sep-26, Symbolic | Rs.1232700/- scheduled to be closed with effect from 21st October 2026 due to strategic realignment | [ o G BRINETo oY Srea on 29.03.2007 ot
regard, my client has lodged a Lost Article Report| | iS the father of Petitioner Nos. 1 and 3 and husband of Petitioner perty ,asp prop f i (

g ra, y g po No. 2, by name SUKDEV MONDAL S/o. LATE NISHIKANTA HLDVAHLONS00000 Rs.654485/- erty no 1131, halawagalu village and panchayat of operations. Sadenahalli Village, Yelahanka Hobli, Bangalore North
bearing No. 2482126/2026, dated 14.10.2026, with| | MONDAL was died on 13-06-2024 at No.17, 54/4, 54/5, 5085975 / AP-10200577 , ¥ ; Taluk, Bangalore.

If any person interested in the matter may appear

ici i if| | Bangalore-560035. 583213 Bangalore Karnataka , East- road, West- On Date 20-Oct-26 | Deposit (EMD! closure notice. The L.A.P Sales Office at the Mandya location will not be closed and will before Hon'ble 30th Addl. Chief Judicial Magistrate at
Therefore, the general public is hereby informed that f| | "y pereon terete n the matter may appear before the Benakashetti ﬁ‘trrmpaa, Rs.10000 /- (Rupees nagaraj house, North- road. South- basavarz] as On Date 20-Ocf eposit (EMD) e ot i Bangalore, either personally or through an advocats
any person finds or comes into possession of the| | Honbie 34th Addl. Chief Judicial atBangalore, either ' Rs.810014/- Rs.123270/- remain fully operational. duly instructed at 11.00 AM., on 04/11/2026 to which

By order o{:the Court, Sheristedar, XXX ACJM Court,
Bengaluru City

Advocate for Petitioners: Sri. SANTOSH
P, Near Upparpete Police Station,

Total Outstanding

Earnest Money

No. 12/55, L.B.F. Road, Doddamavall, Bangalore-560 004. &Name of Borrower(s)/Co- | 13(2) Date & Amount Place: Mandya Sd/- Pallavi Lingaraju, Company Secretary M. No. A56733
Manjunath A. Advocate Borrower(s) Guarantor(s) [~ 12-Aug-25/  |PID NO-152100301700620143, Property No-| 08-Apr-26, Symbolic | Rs.1464680- Bangalore 560008,
Manjunath Ayy Rs.926656/-

B 1/AP-10241299 , Bid Increase Amount |Malavalli Taluk, Mandya District KARNATAKA y
it v l F l. 6y Devika G S, Puttaswamy G| Rs.10000 /- (Rupees [571430. 571430 Bangalore Kamataka, as On Date 20-Oct:26 | - Deposit (EMD)
FINANCE E)O”%’ D, G D Mohan, Ten Thousand Only) Rs.1747871- Re. 1464681 RBL BANK LTD
Place Of EMD Deposition:- Pasumarty Srinivas Bharat , 9100936306 , 3367/3A, 1st Floor, Nandi Sankirana, Above Apollo Pharmacy, Shamanur vt .
"~ FormNo.INC-25A PUBLIC NOTICE Road, Opp. HP Petrol Pump,, MCC B Block,, Davanagere - 577004, Place Of Auction: 3367/3A, st Floor, Nandi Sankirana, Above Apollo RBLBANK REGISTERED OFFICE: 1t Lane, Shahupuri, Kolhapur-416001 _
p"\fuvm e tofhe P in the F The branch of IIFL Finance Ltd. located Pharmacy, Shamanur Road, Opp. HP Petrol Pump,, MCC B Block,, Davanagere - 577004 apno ka bank  National Operating Centre : 9th Floor, Techniplex-l, Off Veer Savarkar Flyover, Goregaon (West) Mumbai — 400062
orconversion® P:o:p?n';‘pany oaprivate .T_t #8_-7-{(5&'JanaFt{had()omglex”’,vl1 N Fl_oori Loan Account No./ AP No. | Demand Notice uls | Description of the Inmovable Property/Secured |  Date and Type of Reserve Price GO ION C M INVITATION NOTICE
Before the Regional Director, South Western Region Olfjﬁgén?_lgn:a“ To%?n " TaIEI'() ‘ Hzgfgﬁa_ &Name of B°g°We"(5)/c°' 13(2) Date & Amount Asset P The below mentioned borrower has been served with margin call notice to pay Margin amount towards the loan facility against gold ornaments
Ministry of Corporate Affairs 577217 Kamataka will be shifting to Borrower(s) Guarantor(s) 14-Jul-25 | All the piece and parcel of Immovable Property bear- | 23-Mar-26, Symbolic | ~Rs.1541274)- (“Facility") availed by them from RBL Bank Limited. Since the borrower has failed to repay Margin amount under the Facility, we are constrained to
In the matter of the Companies Act, 2013, section 14 H y Rs.1301082/- Ing no 382 as per 11 B issued by the PDO Akki conductan auction of the pledged gold ornaments on dates mentioned in the below table.
of Companies Act, 2013 and rule 41 of the Companies| | PEIOW mentioned address with effect LATVLLONS00000 Hebbalu Gramapanchayath, Property Unic No. IR " ’ h . ) ) -
(Incorporation) Rules, 2014 from 25.01.2027. ) Bid Increase Amount |152100100300101014 situated at Akki Hebbalu In th9 event any surplus amount s realised from this auction, the same will be refunged tothe concerned borrowerandifthereis a dgflcﬂ postthe
AND New Address: IIFL Finance Ltd., No. 5078689 / AP-10190504 , Rs.10000 / Village, Ak Hebbalu Grama Panchayath, KR Pete| o o oo o auction, the balance amount shall be recovered from the borrower through appropriate legal proceedings. RBL Bank has the authority to remove
In the matter of M/s Dhash PV Technologies Limited| | 8-7-75, "Janatha Complex”, Ground Manjamma C, S ) Taluk, Mandya Dist Measuring Eastwest 9.144| 1081 Outstanding | gamect Money following account from the auction without prior intimation. Further, RBL Bank reserves the right to change the Auction Date without any prior
having its Registered office at Plot 95/1 to 95/2| | Floor, Tumminakatte Road, SandyaB'S, (Rupees Ten q"zezteafaNOr"\;"SOU'h 13411 ’;"%ezrﬁg’ﬁ' mef“’“:jg as On Date 20-Oct-26 | peposit (EMD) notice.
Tower:2 Bty Software Park, Flectionics Clty Phase | ?ﬁp":\"“'gdpal Ofﬁce'D_H:’““aF:i T°“|’_“ - Purushottama M , Thousand Only) |0 olbue - Eaet Hosse of Kaveramme, Wost.|  Rs-1258025k Rs.154121- sr.| Account Branch | Borrower's Details of Gold Gold Auction Branch Auction
losur ain oad, lectronics ity, angalore, aluk, avanagere Ist., onnall - . . N )
ﬁangbalor.e Soulh,hKarnatakT, Insli.a, iﬁmao. Notice is| | 577217 Karnataka. Mani R ;‘f(’$:|?agr§:'hnamma’ North- Road, South- House No.| Number Name Name Ornament (in gms) Venue Manager Name | Date &
erel iven to the general public that the compan - il T
imendyir?g o ke o appﬁication Yo the Contr 2ﬁ‘"ta.°tt.N°' 8546903118 b iled at | |PlaceOf EMD Deposition:- Pasumarty Srinivas Bharat , 9100936306 , 3367/3A, 1st Floor, Nandi Sankirana, Above Apollo Pharmacy, S & Mobile No. Time
Government under section 14 of the Companies Act| | 4 exis 'Ing services can be avalled at| Ipoad, Opp. HP Petrol Pump,, MCC B Block,, Davanagere - 577004. Place Of Auction: 3367/3A, 1st Floor, Nandi Sankirana, Above Apollo 1. (809011247581 | Gokak |SIDDAPPA | TOTAL_GROSS_WT 40 | RBL Bank Ltd, CST. Nagaraj KM~ [30-10-2026
2013 read with aforesaid rules and is desirous of| | ¢ NeW location. Pharmacy, Shamanur Road, Opp. HP Petrol Pump,, MCC B Block,, Davanagere - 577004 TADASANAVA | TOTAL IMPURITY 0.30| No.3195/B/28, Opp Court, | 9880714287 02:00 PM
converting nto  privte limited company intermsof TFEIT Zu Loan Account NoJ AP No. | Demand Notice us | Description of the Immovable Property/Secured | Date and Type of | Resaree Prioe R TOTAL_STONE_WT | Main Road, Hospet Gall 10 0800
e sl ton pos o 1 600 0N | e 5, Sebors|[Game of Somoversica. | 19 Dt & At -STONE Golak 01 307 P
company to g?ve effect for s:ch conversion.Any %QSO'SIJJ #8-7-75, ‘"duﬁég FOR T, 13¢ Borrower(s) Guarantor(s) 12-Jan-26 / ﬁ” T%‘?e And Parcel Of PmpNenY bear}';}%VPK?\‘tga 04-Sep-26, Symbolic Rs.1750350/- TOTAL_NET_WT 39.7
person v;h(:‘se interest is Iifkeriy to be affected :ylthe abz?;? 3%0,553% ?3% a‘aj)dn)zj ﬁzjé? Rs.1215001/- 15190020380%?5(%%,8 megsumg Y a5 X 2. (809010941680 | Ankali(B | SADASHIV TOTAL_GROSS WT 93.9 | RBL Bank Ltd, A/P: Ankali | Anand 30-10-2026
proposed change/status of the company may deliver| | 3T, BTV - 3O LAKLVLLONS00000  (Bid Increase Amount | {3 1064 meters, totally measuring , Ramasagara ) elgaum) | APPASAB TOTAL IMPURITY 0.00| 391 213, Tal.: Chikodi, Dis.: | Badanikai 02:00 PM
or cause to be delivered orsend by registered post of | B0R9,® - 577217 SOFEST, TWOLEST| | 5133180 | AP-10300947 Rs.10000 - | GP,KGF Taluk, Kolar District Kamataka 563116 and | 10121 Outstanding | Earmect Money ARABHAVI = 1 Belgaum 9448821850 | 1003:00
is objections supported by an affidavit stating the| | I¢) SSTHPOTTS, BT 25.01. ZOZZDOCS Tholisamma R T bounded as follows:- East by: Passage, West by: | as On Date 20-Oct-26 | peposit (EMD) TOTAL_STONE_WT 7 PM
nature ofhis interest and grounds of oppositiontothe | 27987 23003303 FFT STPDAOT mma . (Rupees Ten | property of Shashikala, North by: Property of | me 1407423 Rs A75035- TOTAL_NET_WT 86.9
concemed. Rgglonal Director at the address given DPORT, .$2030RALIR. M S Srikanth . Thousand Only) Munivenkatappa, South by: ~Property  of . A _NET_ .
oo oo e o | | SRR 0T - mmI0mtaes Bt Munivenkatappa 3. (809008787315 | Harogeri | VIJAYAKUMA | TOTAL_GROSS WT | 40| The RBLBANKLid, VPC |Shivanand _[30-10-2026
company at its registered office at the address ONélw, —o. 8-7-75, “xc3Zo| [Place OFf EMD Deposition: Pasumarty Srinivas Bharat , 9100936306 , 3367/3A, 1st Floor, Nandi Sankirana, Above Apollo Pharmacy, Shamanur R TOTAL IMPURITY 0.00 | N0.3096, Ground Floor, | Kunchaganur | 02:00 PM
mentioned below: Fo0RFY, B© BB, 32T, | |Road, Opp. HP Petrol Pump,, MCC B Block,, Davanagere - 577004. Place Of Auction: 3367/3A, 1st Floor, Nandi Sankirana, Above Apollo SHIVARUDRA = — Sadalagi Building, Athani | 9980355299 to 03:00
Address of the Company: Plot 95/1 to 95/2 Tower-2 gg'; e@)df\nj #ﬁéb ebd);) ﬁaé.raa%ﬁ Pharmacy, Shamanur Road, Opp. HP Petrol Pump,, MCC B Block,, Davanagere - 577004 PPA TOTAL_STONE_WT 0 Road, HARUGER!, Taluka PM
Exity Software Pak, Electroncs Clty Phase 1 Hosur ém%}??%ﬁf#aﬁ&? s Date & Time of Inspection EMD Deposition Last Date: Date and Time of Auction. KANAMADI | TOTAL_NET_WT 40| Raibag, District Belgaum-
South, Karmataka india, seon00 0 onasere Somer 3 Bosdy: 8546903118 27-Nov-26 10.00 A.M To 5.00 P.M 28-Nov-26 10.00 AM To 5.00 PM | 30-Nov-26 10.00 A.M To 5.00 P.M 591220
Address of the Regional Director: ' Wing, 2nd 33300 oo, AESngs, Bem| | Mode of Payment: All Payment Shall be Made By Draft, RTGS, NEFT, In Favour of India Shelter Finance Corporation Limited. 4. |809012119230 | Harogeri | SANTOSH | TOTAL_GROSS_WT 79| The RBL BANK Ltd., VPC | Shivanand 30-10-2026
Floor, Kendriya Sadana, Kormangala, = wj@ BBOHWTBIE. VASANT TOTAL_IMPURITY 0.00 No.3096, Ground Floor, Kunchaganur 02:00 PM
Banglore-560034, Karnataka. DHARMATTI Sadalagi Building, Athani | 9980355299 t0 03:00
For and on behalf of Dhash PV Technologies Limited TOTAL_STONE_WT 9 Road HAHUGER\ Taluka PM
sd/- e
- sd TOTAL_NET_WT 70 | Raibag, District Belgaum-
Date: 28-0ct-2026 i’ Managing Director| 591 220
Place: Bangalore DIN: 07720291 5. (809012001108 | Harogeri | SATYAGOUDA| TOTAL_GROSS WT |  54.7| The RBL BANK Ltd., VPC | Shivanand 30-10-2026
SIDALING TOTAL IMPURITY 0.00 No.3096, Ground Floor, Kunchaganur 02:00 PM
PATIL = —— Sadalagi Building, Athani | 9980355299 t0 03:00
FORM A TOTAL STONEWT | 15| Roaq, HARUGERI, Taluka PM
PUBLIC ANNOUNCEMENT ITI HOUSING FINANCE LIMITED TOTAL_NET_WT 53.2| Raibag, District Belgaum-
[Regulation 14 of the Insolvency and Bankruptey Board of India (Voluntary Liquidation Process) Regulations, 2017] u HOUSING (Formerly known as Fasttrack Housing Finance Limited) CIN No. : U65993MH2005PLC158168 591220
FOR THE ATTENTION OF THE STAKEHOLDERS OF BILLION HEARTS SOFTWARE TECHNOLOGIES PRIVATE LIMITED I FINANCE Registered Office: ITI House, 36 Dr. R. K. Shirodkar Marg, Parel, Mumbai- 400 012 6. |809011961089 | Bagalkot | PANDAPPA | TOTAL_GROSS_WT 42.1 | RBL BANK Ltd, T.P. No. Pandhari 30-10-2026
RELEVANT PARTICULARS E-mail id: compliance@fasttrackhfc.com Website : www.itihousing.com SAVANT TOTAL IMPURITY 0.00 | 163A/2B, Near Lions Deshpande 02:00 PM
1. |Name of the Corporate Debtor Billion Hearts Software Technologies Private Limited DEMAND N OTlc T0TAL75TONE WT 3 1 School, Bagalkot, 9986031008 t0 03:00
" 0 = = -~ { Kartakata-587 101 PM
2 Bate of Incorporation of the Corporate 297 August 2024 Under Section 13 (2) of The Securitisation And Reconstruction of Financial Assets And Enforcement of Security Interest Act, 2002 TOTAL_NET_WT 39
3. [ Authority under which the Corporale Companies Adt 2013, ROC Bangalore Whereas the undersigned is the Authorised officer of ITI HOUSING FINANCE LIMITED, (Formerly known as Fasttrack Housing Finance Limited) 7. |809012064301 | Mudhol | NIRMAL TOTAL_GROSS_WT | 78.25| The RBLBANK Ltd, CTS | Rajendra 26-11-2026
Debor is incorporated/ registered under Secqnnsatmn And Re_constructmn of F|qan0|al Assets And Enforcement of Secgnty Interest Act, 2Q02 andin exercise of powers conferred SHIRAGUMPI | TOTAL IMPURITY 0.00 | 4026/3/D/6, Near Ranna | Shinde 02:00 PM
7. Corporate Identty Number of the U58202KA2024PTC 192523 under Section 13(12) read with Rule 3 of Security Interest (Enforcement) Rules, 2002, issued Demand Notices under Section 13(2) of the said Act, T0TAL73T0NE wT ~— Gircle, Mudhol, District 8073500810 t0 03:00
Corporate Debtor calll_lng uiaotn tg_e fo_llovlg_g Borrtt)wgrgs)_, ?o-B(tJrrowter(sd), r(]iuaran'(o_ﬁ]s_) 'gnod(;sche;rge Thfu(lil tthe|; ||ab|||tyt_to I’\Tet_Com_panydby ndwzljmg ;;T_yn'ltt_ant o; 5 - . 5.6 Bagalkot, Karnataka - 587 PM
- entire outstanding including up to date interest, cost and charges within 60 days from the date of respective Notices issued and the publication o TOTAL_NET_WT 7265|313
5. | Address of the Registered Office and Flat B-951, Tower B, Divyashree 77 Place, ; ; ; . ]
Principal Office (if any) of the Corporate Kundalahalli, Bangalore North, Bangalore, the Notice as given below as and way of alternate service upon you. As security for due repayn]ent o_f the Ioan_, th_e following Segured Asset (s) have 8. [809011957420 | Gokak | BHIMASHEN | TOTAL_GROSS_WT 35.10 | RBL Bank Ltd, CST. Nagaraj K M 31-10-2026
Debtor Karnataka, India, 560037 been mortgaged to ITI HOUSING FINANCE LIMITED, (Formerly known as Fasttrack Housing Finance Limited) by the said Borrower(s), Co- IRAPPA TOTAL IMPURITY 030 No.3195/B/2B, Opp Court, | 9880714287 02:00 PM
© Ligudaion commencement dat of e | 23° Oclober 2026 Borrower(s), Guarantor(s) respectively. MALLAPURE [1oma“STonE WT | o.00] 2" RO20, Hospet Gall 0 03:00
orporate e' tolr - 8. Loan A/c No./Name of Borrower / Dem[:,anlg :;lice OuIIl%t::iing Description of Secured Asset(s) TOTALiNET W-} 34.80 Gokak 591307 Pu
7. |Name of the Liquidator: Ganesh Panduranga Pai No. Co-Borrower/ Guarantor & Address ———— | Amount Immovable Property (ies) - - -
Address of the Liquidator: No. 68, 6B, 6" Floor, Chitrapur Bhawan Date of NPA 9. (809012141497 | Gokak | TAPASWI TOTAL_GROSS_WT | 58.60 | RBL Bank Ltd, CST. Nagarj KM |31-10-2026
8" Main, 15" Cross Malleshwaram 1| 1.Kiran M, (Borrower) All That Piece .And Parcel Of The R.C.C. Roofed VIJAY TOTAL IMPURITY 0.40 | No-3195/B/2B, Opp Court, | 9880714287 02:00 PM
Bangalore 560055 2. Mudla Bhovi (Co-Borrower) Residential Building Consisting Of Ground Floor KAROSHI = —— Main Road, Hospet Galli, to 03:00
Email address of the Liquidator: pragnya.cas@gmail.com 3. Jayamma (Co-Borrower 1) Constructed In Site Bearing Khatha No.38/41, E- Swathu TOTAL_STONE_WT 8.00 | Gokak 591 307 PM
Telephone number of the Liquidator: 9845666596; 080-23565641 Sr.No.1 At: Property No.38/41, Pid Rs. No. 152500703501700048 Measuring Towards East To TOTAL_NET_WT 50.20
Registration number of the Liquidator: | IBBI/IPA-001/IP-P01313/2018-19/12054 N0.152500703501700048, Huyil Dore Kaval| 22/10/2026 | 6,89,554/- |West 10.66 Meter And North To South 6.096 Meter, |.E., " oTY
R PE T ———" TRT——T Village, Huyil Dore Vilage Panchayath, Sra Tauk, | 0810/2026 | as on | 10.66' X 6.096 Meters, Siuated At Huyil Dore Village, | |0 809011961894 Gokak | SHASHIKUMA | TOTAL_GROSS WT | 92.10 BB Bark i SST‘Coun o e
- [-ast dale of Submission of caims Tumkur District, Thimmappa Swamy Temple, 19/10/2026 | Huyil Dore Grama Panchayth, Sira Taluk, Tumkur And RWALI TOTAL_IMPURITY 030 f o moad. Hos Z‘:Gall‘ : 10 03:00
Notice is hereby given that BILLION HEARTS SOFTWARE TECHNOLOGIES PRIVATE Karnataka - 572137. All At: Huyil Dore Post, Bounded On: On Or Towards East - Vacant Site Belongs TOTAL_STONE_WT 0.00] L k591’307p ' PM
LIMITED commenced the voluntary liquidation on 23" October 2026. Bukkapattana Hobali, Sira Talluk, Huyil Dore To Hanumanthabhovi, On Or Towards West - House TOTAL NET WT 91.80 oa
The stakeholders of BILLION HEARTS SQFTWARE TECHNOLOGIEdS PRIVATE LIMITED are Kaval, Tumkur, Thimmappa Swamy Temple, Belongs To Jayaramabhovi, On Or Towards North - B -
hereby called upon to submit proof of their claims, on or before 22™ November 2026, to the Heiludore B.0 - Sira, Tumkur, Karnataka - 572137 House Belongs To Sulochana, On Or Towards South - | |11. (809012128353 | Ankali(B | DATTU TOTAL_GROSS_WT | 37.50 | RBL Bank Ltd, A/P: Ankali | Anand 31-10-2026
liquidator at the address mentioned againstitem 7. The financial creditors shall submit their proof Loan A/c Number: LLTUMO01824-250008148 Road. elgaum) |BALAVANT TOTAL IMPURITY 0.00 591 213, Tal.: Chikodi, Dis.: | Badanikai 02:00 PM
of claims by electronic means only. All other stakeholders may submit the proof of claims in = “— Bell 448821 to 03:00
person, by postor by slectroniomeans Y P 2|1,V Naray y Sio All That Piece And Parcel Of The Property Bearing No. MORE TOTAL STONE WT |_8a0| 0" 9448821850 o
Submission of false or misleading proofs of claim shall atiract penalties. (Borrower), 2. N Aruna S/o Venkalaravanappa 148/109, Rdpr No.152800302800820075, Situated At TOTAL_NET WT 29.20
) (Co-Borrower) Sr.No.1 At: Property No.148/109, Kothahudya Village, Murugamalla Hubli, Chintamani
Place : Bangalore i v ge, N ’ imi i
Dot 2810 2008 Ganesh Panduranga Pai Near Main Road, Kothahudya Village, Yagavakote Rs. Taluk, Mesuring East To West 8.5344 Meters And North | | 12- (809011535024 | Dharwad | MANJULA | TOTAL_GROSS_WT | 100.50 | RBL Bank Limited, CTS | RajendraM (31-10-2026
St Insolvency Professional Village Panchayat, Muragamalla Taluk, Chintamani | 22/10/2026 | 8,65,601/- | To South 12.801, Meters In All Measuring 109.00 Square SHARANABA | TOTAL IMPURITY 0.10 | N0-96B/1B, Ground and | Shintri 02:00 PM
IBBI/IPA-001/IP-P01313/2018-19/12054 Taluk, Chikkaballapura District - 563146. 0506 | as . ; SAPPA - First Floor, Jayashree | 9611378484 | 1003:00
J : 08/10/2026 ason Meters And Bounded On: On Or Towards East - Own TOTAL_STONE WT
. . _ 12.10 PM
Both At: Kothahudya, Yagavakote, Chikkaballapur, R SHIRAGUR Arcade, P.B.Road,
! ° . 19/10/2026 | Property, On Or Towards West - Road, On Or Towards
Near Main Road, Yagavakote B.O - Chintamani, North - Property Belongs To Ananda Reddy, On Or TOTAL_NET_WT 88.30 | Opp.BRTS Bus Stop,
Chikkaballapur, Karnataka - 563146 Towards South - Property BelongsToVenkatachélapathi Jubilee Circle, Dharwad -
Loan A/c Number: LHKOL00422-230002490 ) 580001
BEFORE THE NATIONAL COMPANY LAW TRIBUNAL BENGALURU 3| 1- Mohamed Shafi (Borrower) All That Piece And Parcel Of The Immovable Property | |13. [809012123288 | Harogeri | MAHESH TOTAL_GROSS_WT | 80.00| The RBL BANK Ltd., VPC | Shivanand 3&;&2&3‘6
BENCH AT BENGALURU 2. Razeeyahi (Co-Borrower) Bearing Property No:2604. Rdpr Pid SHRISHAIL | TOTAL_IMPURITY 0.00 | N0-3096, Ground Floor, | Kunchaganur 100
IN THE MATTER OF COMPANIES ACT. 2013 Sr.No.1 At: Property Bearing Katha No. 2604 Pid No.151000200400202671. Site No.13, Sy No.1o/1b, TELI TOTAL STONE WT | o.go | 2202/2di Building, Athani 9980355299 | 10 03:00
; No. 151000200400202671, Bharamasagara Rs. | EastToWest12.192 Mtr, North To South 9.144 Mts. Total TOTAL NET WT — Road, HARUGER, Taluka PM
AND Villag, Bharamasagara Grama Panchayath, | 22/10/2026 | 5,90,760/- | Extent111.48 Sq Mts, Constructed Area 111.48 Sq Mts, el 80.00 | Raibag, District Belgaum-
IN THE MATTER OF SECTION 66 OF THE COMPANIES ACT, 2013 Chitradurga Taluk, Chitradurga District, Karnataka- | "gg 110/2026 | ason |Situated At Bharamasagar Village, & Grama Panchayat, 591220
AND 577519. Both At: Bharamasagara, Chitradurga, 19/10/2026 | Chitradurga Tq & Dist Bounded By: On Or Towards East- | |14. [809012006325 | Harogeri | NIKHIL TOTAL_GROSS_WT | 99.90 | The RBLBANK Ltd., VPC [Shivanand ~ [31-10-2026
IN THE MATTER OF INDIABUILD REALTY PRIVATE LIMITED Main Road, Bharamasagara 5.0 - Chitradurga, Road, On Or Towards West - Road, On Or Towards North BASAVARAJ | TOTAL IMPURITY | 0.00| No-3096, Ground Floor,  |Kunchaganur | 02:00 PM
Karnataka- 577519 -Site No. 14, On Or Towards South - Site No. 12. HANJI = Sadalagi Building, Athani | 9980365299 | to 03:00
Loan A/c Number: LLDAV01623-240003838 TOTAL STONE WT |  0.00| Roaq HARUGER, Taluka PM
CP No.28/BB/2026 4|1 Kiran HT (Borrower) All That Piece And Parcel In Respect Of Building Property TOTAL NETWT | 99.90 | Raibag, Disrict Belgaum-
2. Manjula (Co-Borrower) Situated At Hongere Village, Shanthigrama Grama 591220
INDIABUILD REALTY PRIVATE LIMITED 3. Jagadesh (Co-Borrower1) Panchayath, Hassan Taluk, Hassan District Within The | |15. (809011961821 | Harogeri | PREETI TOTAL_GROSS_WT | 66.80 | The RBL BANK Ltd., VPC | Shivanand 31-10-2026
CIN: U45201KA2010PTC055058 Sr.No.1 At: Property Bearing Katha No.01, Sy Rs. Limits Of Shanthigrama Grama Panchayath, Within The VINAYAK TOTAL_IMPURITY 0.00 | N0-3096, Ground Floor, | Kunchaganur | 02:00 PM
No.6/A2nd Floor. Kabra Excelsior. N0.398/11, Pid No.151600602301420057,| 22/10/2026 | 13,26,387/- Jurisdiction Of Sub-Registrar, Hassan, Having A ALAGUR TOTAL STONE WT 310 Sadalagi Building, Athani | 9980355299 to 03:00
-OIA, , ’ H vill hanthi vill 08/10/2026 & Property Id No. 151600602301420057, Grama = = -~ 1 Road, HARUGERI, Taluka PM
7THC 1STBlock. Kormangal ongere Village, Shanthigrama Village| 08/10/: ! ’ TOTAL NET WT ¢ o
ross 0CK, Kormangala, Panchayath, Hassan Taluk, Hassan District Rs. Panchayath Khata No. 1 Site Measuring East To West _NET_ 63.70 | Raibag, District Belgaum-
Bangalore 560034, Karnataka, India Governmen{SchooI Karnatak;a- 573920, ’ 5,04,752/- [12.4966 Meters And North To South 10.0584 591220
...PETITIONER COMPANY . . ) as on Meters(12.4966 X 10.0584)Meters = 125.70 Sq Meters : ] : 31-10-2026
Al A[.. Shanthigrama Hobli, Hongere, Hasan, 19/10/2026 | (Building Plinth Area 125.70 Sq Meters) Together With 16. |809012207465 | Harogeri | GOPAL TOTAL_GROSS_WT | 133.90 | The RBL BANK Ltd., VPC ihlva’?and 00 o
NOTICE OF ORDER CONFIRMING REDUCTION OF PREFERENCE Shanthigrama .0 - Hassan, Karataka- 573220 Building Property And Bounded By: On Or Towards East - KAMBAR TOTAL_IMPURITY 0.00 | No.3096, Ground Floor, | Kunchaganur o,
SHARE CAPITAL Loan A/c Number: LLHAS01524-250006777 & Property Of Kantharaju, On Or Towards West - House TOTAL STONE WT | 1.0 gzgzlaauA %”d'%'ﬁ%ﬁ;ﬁ"ﬁa 9980355299 0 o
Notice is hereby given that, the Hon'ble National Company Law Tribunal at LLHAS02724-250007203 Property Of Kumara, On Or Towards North - Road, On Or TOTAL_NET WT 132.80 Raiba’g District Beylgaum-
Bengaluru by its order dated 30 September 2026, confirmed the reduction of Towards South - Property Of Hanumegowda. 591220
preference share capital of Indiabuild Realty Private Limited to 'NIL' from 5 | 1. Ramesha (Borrower) Al The Piece And Parcel Of Immovable House Property |  [47. (809010594303 | Ramnag | PRASANNA C | TOTAL_GROSS_WT | 130.00 | "The RBL Bank Ltd,, Khata | Gangadhar K |31-10-2026
2,76,30,000 (Two Crore Seventy-Six Lakhs Thirty Thousand) 0.01% g-\ﬁ%er;a (23-Bgrr0wetr) Bearing No405. Pid ﬁe? ;zigogoef')\lzgiog“s g 851,3 4F’ gnchzy :tg dlle nhiq ue aram  |D TOTAL IMPURITY 2.70| No.169/1789/1736, Ground | 8884188861 02:00 PM
i r.No. : Property Bearing No.405, Pi 0. , Situated At Doddaharave = “— Floor, GNR Complex, | t0 03:00
RedeemﬁbletPrsferggcgasggrg(JSOOfRRs' 10 (.I.RuPeteSSTen) eé(:h’ fug.y tpa.llfjhuP’ No.1522006021093200134, Oddaharave Village, Rs. Village, Within The Limits Of Bylukuppe Grama TOTAL_STONE_WT 6.40 stagé BM Roadp ' PM
aggregating to Rs. 2/,05,00, (Rupees Twenty-Seven Crore Sixty-Three Bailukuppe Gram Panchayath, Piriyapattana Taluk, | 22/10/2026 | 7,74,275/- |Panchayath, Haranahalli Hobli, Periyapatna Taluk, TOTAL_NET_WT 120.90 Rama’nagara-562’159”
Lakhs Only). Mysore District, Karnataka- 571104. 08A0/2026 | ason |Mysore District, Measuring: Ew: 18.29 Meters, Ns: 12.19 -
Dated this 27th day of October 2026. Sd- Both At: Periyapatana Taluk, Doddaharuve, 19/10/2026 | Meters And Bounded As Follows: On Or Towards East- | |18. {809011996766 | Ramnag | AJAY KUMAR | TOTAL_GROSS_WT | 82,50 ‘The RBL Bank Ld, Khata | Gangadhar K |31-10-2026
SAJIP JOHII‘I’ Bylakuppe, Mysore, Bylakuppe S.0 - Periyapatna, Vacant Site Belongs To Mahesha, On Or Towards West - aram K TOTAL_IMPURITY 1.80 | No-169/1789/1736, Ground | 8884188861 02:00 PM
- Mysore, Karnataka - 571104 Anganavadi Centre, On Or Towards North - House TOTAL STONE WT 290 Floor, GNR Complex, | t0 03:00
SPJ LEGAL, ADVOCATES Loan A/c Number: LHMYS04323-240005154 Belongs To Puttaswamy, On Or Towards South - Road. TOTAL NET WT 76'80 ;tage, B M Road, PM
i i idi _NET_ . amanagara-562159"
Unit No.308, 3rd Floor, # 30, Prestige Me_:nd@n I M G Road 6| 1- Suneetha G C, (Borrower) All That Piece And Parcel Of Immoveable Property g
Bengaluru — 560001. Email:saji@spjlegal.com 2. Manjunatha K (Co-Borrower) Bearing Municipal Assessmentn No. 350/416, Pid No. | |19- [809008831145 | Ramnag | LOKESHA C D| TOTAL_GROSS WT | 68.00 | The RBL Bank Lid,, Khata | Gangadhar K |31-10-2026
Sr.No.1 At: Property Bearing Municipal 31-2-2-110. Situated At BM. Road, Karonation Town, aram TOTAL_IMPURITY 135 ’;‘%;f%;\fs%lfﬁéff“”d 8384188861 ‘iigggg"
Assessment, No.359/416, Pid No.31-2-2-110. Rs.  [Rapete, K.G.F. Robertsenpete Hobli, Earlier TOTAL STONE WT | 1.70| o0 B 1 Rong PM
Situated At,B.M. Road, Karonation Town, Rapete, | 22/10/2026 | 17,07,024/- | Robertsenpete Taluk, Presently K.G.F. Taluk, Kolar TOTAL_NET_WT 64.95 Raignagara.56é159
K.G.F. Robertsenpete Hobli, Earlier Robertsenpete | 08/10/2026 ason  [District, Now Comes Under The Limits Of Cmc mi— g
BEFORE THE NATIONAL COMPANY LAW TRIBUNAL BENGALURU Taluk, Presently K.G.F Taluk, Kolar District, 19/10/2026 | Robertsenpete, Ward No.31, Measuring East To West | |20, [809011997279 |Ramnag [RAMUHR | TOTAL_GROSS WT | 228.30 | The RBL Bank Ltd, Khata | Gangadhar K |31-10-2026
BENCH AT BENGALURU Karnataka- 563122 21.122682 Meters And North To South 3.322327 Meters, aram TOTAL IMPURITY 270 No.169/1789/1736, Ground | 8884188861 02:00 PM
Both At: #1896 B M Road Cornation Town. O In All Measuring 70.176460 Sq.Meters., Together With = “— Floor, GNR Complex, | t0 03:00
IN THE MATTER OF COMPANIES ACT, 2013 Bethal Church Kat B Kol IG v‘r’I » 9P House Constructed Thereon And Is Bounded On The: On TOTAL_STONE_WT 350 stage, B M Road, PM
AND BeO aBan;;fpet gKolzr”‘JK";rrF:]ztaé "”é 6;”;; puram Or Towards East - Pid No. 31-2-2-Road, On Or Towards TOTAL_NET WT 220.10 | Ramanagara-562159
o ’ ’ ) West - Pid No. 31-2-546-9, On Or Towards North - Pid
IN THE MATTER OF SECTION 66 OF THE COMPANIES ACT, 2013 Loan A/c Number: LLKRP01424-250006619 No. 31-2-2-108, On O Towards South - Conservancy 21. 809011959127 | Ramnag |HEMAVATHI | TOTAL_GROSS_WT | 94.40 | The RBL Bank Ltd,, Khata |Gangadhar K |31-10-2026
AND - - - aram TOTAL IMPURITY 2.20 | No.169/1789/1736, Ground | 8884188861 | 02:00 PM
IN THE MATTER OF INDIABUILD REAL ESTATES PRIVATE LIMITED 7 1. Kumar B Kadapatti S/o Basavaraj Kadapatti All That Part And Parcel Report In Respect Of Residential — “—— Floor, GNR Complex, | to 03:00
(Borrower) Pid N0.9409966823, Ward No. 10, Property Old TOTAL_STONE WT |  1.40| 5106 B M Road, PM
2. Kaveri Kumar Kadapatti S/o Basavaraj N0.2903/121 /A, Measuring East-West 9.144018 & TOTAL_NET_WT 90.80 | Ramanagara-562159
CP No.13/BB/ 2026 Kadapatti (Co-Borrower) Rs. |North-South 12192024 Total "111.4841 Sq Meter Of 2010 RBLBANK LA TP N o—" 31102026
Sr.No.1 At Property Bearing Pid No. 9409966823, | 22/10/2026 | 9,90,068/- | Babaleshwar . Dist Vijayapur Belongs To Kumar Basappa | |22~ 809010119704 | Bagalkot | BASAVARAJ | TOTAL_GROSS_WT 630128, N ! Lior © Danh a”d 02:00 PM
INDIABUILD REAL ESTATES PRIVATE LIMITED Assesment No.2903/121/A, Babaleshwar Tp And | 5g/19/2026 | ason | Kadapatti With The Following Boundaries With Following Sy A | TOTALIMPURITY | 0001 o kor  |sagaostoos | 00300
CIN: U70100KA2015PTC080271 TalukVijayapur District, Karnataka- 586113. 19/10/2026 | Boundaries:- On Or Towards East - 9 Meter Road, On Or TOTAL_STONE_WT 0.00 | - iakata-587 101 M
\ ' Both At: Malappagol Oni, Babaleshwar, Bijapur, Towards West - Parasappa Road, On Or Towards North - TOTAL NET WT 3410 aratela
#6/A,2nd Floor, Kabra Excelsior, Bableshwar 5.0 - Bijapur, Karnataka- 586113 Savitha Hiremath, On O Towards South - Road —onne :
7TH Cross 1ST Block, Kormangala, Loan A/c Number: LLBIJ01825-260010631 ’ ' 23. (809011946114 | Bagalkot | AVINASH K | TOTAL_GROSS_WT | 47.30 | RBL BANK Ltd,T.P. No. Pandhari 31-10-2026
Bangalore 560034, Karnataka, India g | 1- Shivananda (Borrower) All That Piece And Parcel Of Immoveable Property KATTIMANI [ TOTAL_IMPURITY 0.00 éiﬁ/g/jBé;“e;LOLt'Ons Sggggsa;‘ggs (;iggg’g"
...PETITIONER COMPANY 2. Shyamalamma (Co-Borrower) Bearing Katha No.135, Pid No.151900201300420627. TOTAL STONE WT [ 360 oruicia 7 101 P
NOTICE OF ORDER CONFIRMING REDUCTION OF PREFERENCE Sr.No.1 At: Property Bearing Katha No.135, Pid ﬁggg;‘fya{ﬁ Eg'f\'T:ﬂJt“Hﬂ:r”ggfrlc't\"\Gne";l;':‘rt:r’]g E\/a'!fgg TOTAL_NET_WT 43.70
No. 151900201300420627, G N Hulkuru Village, N Rs. ) ) g -
o . M _ & Hulkuru Vilage Panchayath, Kof Taluk, Kolar | 22/10/2026 | 10,38,088/- | West 7.62 Meter (25 Feet) And North To Soutn 10.66800 | ~ [24. (809011256817 | Dodbealla | JEEVAN TOTAL_GROSS_WT | 7360 | The RBLBANK Lid, 6th  |Balakrishna A [31-10-2026
Notice is hereby given that, the Hon'ble National Company Law Tribunal at District Karnataka-563116. ’ "08/08/2026 ‘ason | Meter (35 Feet), In All Measuring 81.290160 Sq.Meter., rpur BALAJIGV | TOTAL_IMPURITY 0.00 'Crloss Sahajananda Nagar, | 7411283114 02:00 PM
Bengaluru by its order dated 30 September 2026, allowed the reduction of i : (875 Sq.Feet,) Together With House Constructed D' Cross, (Near LIC office) t0 03:00
‘ OV S ) 6 gt X Both At: Srinivasapura ( Majara), N G Hulkur, Kolar, 19/10/2026 . ] TOTAL_STONE_WT 1.70 | poddaballapur -561203 PM
preference share capital of Indiabuild Real Estates Private Limited to 'NIL' from Karnataka , Srinivasapura (Majara), N.G. Hulkar Lhere‘:{‘ ’é”f Is B#""‘_fed Ol" J:e'oonoorTTowadeNEa?t' TOTAL_NET_WT 71.90 P
) ; o roperty Belongs To Hamsalekha, On Or Towards West - = -
9,92,40,000 (Nine Crore Ninety Two Lakh Forty Thousand) 0‘.01 % B.0 - Bangarpet, Kolar, Karnataka - 563116 House Belongs To Gangappa, On Or Towards North - | |25, 1809012164610 | Yelahan |KN TOTAL GROSS WT | 54.60 | RBL BANK Ltd, GF1. Kumarswamy K |31-102026
Redeemable Preference Shares of Rs. 10 (Rupees Ten) each, fully-paid up, Loan A/c Number: LLDEV01624-250005561 Road, On Or Towards South - Road. Ka LEELAVATHI [ TOTAL IMPURITY 2.00 | Ground Floor, No.2, M 9964172576 | 02:00 PM
Eggrzeggnrg to Rs. 99,24,00,000 (Rupees Nlnety Nine Crore Twenty Four If the said Borrower, Co-Borrower(s) & Guarantor(s) fails to make payment to IT' HOUSING FINANCE LIMITED, (Formerly known as Fasttrack TOTAL:STONE7WT 0.50 Magrlghi gomée:;sttA to gﬁ;loo
akhs Only). Housing Finance Limited) as aforesaid, ITI HOUSING FINANCE LIMITED, (Formerly known as Fasttrack Housing Finance Limited) shall be TOTAL NET WT 5210 Ye"?;”harffa NewTo :c or,
Dated this 27th day of October 2026. Sd/-., entitled to take possession of the secured asset mentioned above and shall take such other actions as is available to the Company in law, entirely at - " gan alore—SgOOGVZ '
SAJI P. JOHN the risks, cost and consequences of the borrowers. The said Borrower(s), Go-Borrower(s) & Guarantor(s) are prohibited under the provision of 9
SPJ LEGAL. ADVOCATES sub section (13) of section 13 of SARFAES| Act to transfer the aforesaid Secured Asset(s), whether by way of sale, lease or otherwise referred to in Intending bidders should contact to the Branch Manager
Unit No.306. 3rd Floor. # 30. Prestiae Meridi ’n Il M G Road the notice without prior consent of ITTHOUSING FINANCE LIMITED. For detailed Terms and Conditions, please visit to the RBL Bank respective Branches
0.5, o °‘|) ! 5'600%31 9; ‘T“I_ an . ool o2 Plage : Karnataka Sd/- Authorised Officer, Place : Karnataka Authorized Officer
engaluru — - Emalksaji@spjlegal.com Date : 28/10/2026 For ITI HOUSING FINANCE LIMITED | | Date : 28-10-2026 RBL Bank Ltd.
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PUBLIC NOTICE

It is hereby notified that, my clients have agreed to purchase the
Schedule Property from its owner: Sri.Lakshminarayana S/o
Sri.Krishnappa, residing at Kempathimmanahalli Village, Kundana
Hobli, Devanahalli Taluk, Bangalore Rural District- 562 110.

Apart from the said owner, if any other person/s have any manner of
claim or interest or demand over the Schedule Property or any part
thereof by way of sale, lease, mortgage, qift, lien, charge, trust,
maintenance, easement, pre-emption or otherwise howsoever,
they are hereby requested to file their objection/s {along with the
photocopies of the documents on which they are relying), with the
undersigned within 10 days from the date of publication of this
notice. Objection/s received thereafter will not be binding on my
clients.

SCHEDULE
All that piece and parcel of the agricultural land measuring 24
Guntas in Sy.N0.42/11 (old Sy.No.42/1), situated at Mudiganahalli
Village, Kundana Hobli, Devanahalli Taluk, Bangalore Rural District
and bounded on:

East by Land belongs to Sri.Maddurappa and Sri.Krishnappa
West by : Land belongs to Sri.Anand

North by : Road

South by : Remaining portion of Land in Sy.No.42/11

PUBLIC NOTICE

Public are informed that our client Mr.
MARIAPPAN SUBBURAMAN S/o. Sri.
K. V. Mariappan and Mr. M.SIVARAJ
S/o. Sri. K.V.Mariappan., have intent to
purchase Agricultural land bearing New
Sy.No.37/2, (old Sy No.37}, Measuring
00-33 (Thirty Three) Guntas plus 00-02
Guntas of Kharab, in all totally
measuring 00-35 Guntas., situated at:
CHANNASANDRA VILLAGE,
Bidarahalli Hobli, Bangalore East
Taluk, earlier Bangalore South Taluk,
Bangalore, and bounded on the:
Eastby :LandinSyNo.38/2,

Sy No.38/6 of

Thirumalasheftyhalli Village;
Westby :Landin SyNo.38;
Northby :Landin Sy No.37/1;
South by : Landin Sy No.38,

Sy No.38/1 of

Thirumalashettyhalli Village;
Persons having any right over the said
property may lodge their objections/
claims with documentary evidence within
15 days from this day to the undersigned.
In the absence of any claims within the
above said period. It shall be deemed that
there are no such claims or that if there are
any claims and they have not been made,
itshall be deemed to have been waived.

P. NAGAMUNI REDDY,
Advocate, SNN Associates,
No.248, 2nd Floor, 10th Main, 1st Block,
100 Feet Road, HRBR Layout,
Kalyan Nagar, Bengaluru — 560043,

M — 9945159840 & 9845313222
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